24 Maiters raised [RATYA SABHA] with Permission

[Mr. Chairman)]

direction of the Supreme Court. Then there are Fast Track Courts. BRT ¢@& B¢ Th
HAMM & BRT ¢F BIC & 919 1 &2 Ib 916 Th UHA ¥, appeal and then next
appeal. Another 1ssue 1s age. | would appeal to the country, the politicians, the political
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of the social evil. The entire country must move in that direction. I was just going through
the Constitution. The other day, we all talked about spreading awareness about Fundamen-
tal Duties of citizens. These Duties include renouncing practices derogatory to the dignity
of women. Here, all mediums of communication, educational system, social media and
cinema, pornography being spread and encouraged, being silently supported by the con-
cerned person by not taking action against such activities, etc. are issues on which the
country, as a whole, all States and all political parties must pay our attention and see to it
that we create awareness and put a stigma on that fellow. His photo should be published
and distributed everywhere. Nowadays, we have Aadhaar cards, identity cards, ete. Such
tellows should be identified and a social stigma should be there so that there is some fear
of this.

Then, there are related 1ssues like drug addiction or selling of alcohol on places like
National Highways. Here also, it is a National Highway. What happened in this incident?
Earlier also, we have seen what happened. So, all these issues should be focused by all
concerned. This kind of viclation of dignity of women cannot go on unchallenged. It
should be nipped in the bud. It is already too late. That is why, relaxing the rule, I have
allowed the issue to be raised by one and all because of its larger importance, seriousness
and social dimension so that certain amount of awareness 1s created in the society. [ hope
this 1s the last occasion where we discuss such an incident and we do not have to discuss

it in future. Let everybody keep this in mind and move on.
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Opening of the Kendriya Vidyalaya, Sector -8, R. K. Puram, during
festival days in October
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Revival of Cement Corporation of India in

Adilabad, Telangana

SHRI B. LINGATAH YADAY (Telangana): * “Namaskar Sir. Adilabad region in
Telangana is a very backward region. The cement factory run by Cement Corporation of
India (CCI), Adilabad was closed. People are suffering a lot because of this. There are many
favorable conditions for reviving this factory. If National Highways Authority of India
invests in this plant, the cement produced from this plant can be used in construction of
highways. This is a feasible proposal. Revival of this cement plant will result in supply of
cement for construction of roads in Telangana and Maharashtra regions. Mainly, revival of
this plant will create scope for many ancillary industries and generate employment. It will
generate employment for 5000 people - 3000 direct and 2000 indirect employment. The State
Government submitted its representation to the Central Government couple of times in this
regard. Material required for cement production for the next hundred years is available. If
the Central Government plan to start a new cement plant, State Government will tender its
support to that. Therefore, through you Sir, [ request the Central Government for revival of
the Cement Plant at the earliest”.

MR. CHAIRMAN: Right Lingaiahji. It is regarding revival of Cement Corporation of
India in Adilabad. That is the issue in Telangana.

DR. BANDAPRAKASH (Telangana): Sir, [ associate mysell with the issue raised by
the hon. Member.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, | also associate mysell with the issue
raised by the hon. Member.

*English Translation of the original speech made in Telugu.



